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Agriculturist Displaced Persons in
Rajasthan

1998. Shrt Shobha Ram: Will the
Minister of Rehabilitation and
Minority Affairs be pleased to state:

(a) whether it is a fact that the
amount which is charged in_ the
shape of rent from the agriculturist
displaced persons in Matsya Division
in Rajasthan is more than the land
revenue charged by the State Gov-
ernment from local agriculiurists
over the non-evacuee agricultural
land; and

(b) whether Government is  con-
templating to charge the rent equiv-
alent to land revenue?

The Deputy Minister of Rehabili-
tation (Shri P. S. Naskar): (a) and
(b). Information is being collected and
will be laid on the Table of the Sabhs
in due course.





